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(iii) DEMAND FOR ENQUIRY INTO THE
DEATH OF HAVILDAR MANIKANDAN
NAR N DELHI CENTRAL ORDINANCE
DerorT.

PROF. P. J. KURIEN (Mavcli-
kara): Sir, may I bring you the fol-
lowing matter of urgent importance?
One Manikandan Nair from Trivand-
rum, Havildar, after leave, joined
duty in Delhi on 9th of April. But, a
few days later, a telegram reached
his house saying that he has commit-
ted suicide. After reaching Delhi, he
had written to his Wife about his safe
arrival, etc. His death, after a few
days, alleged to be suicide, is under
mysterioug circumstances and hence
an enquiry is required. His family
and all his relatives believe that
Manikandan has been murdered.

Previously also, there were two such
deaths under mysterious circumst-
ances in Delhi Central Ordance Depot.
In February this year, a human ske-
leton was found in Central Ordance
Depot cupboard, it was reparted by
the press. This skeleton is said to be
that of one Ramal Dass, g Carpenter
working in the Central Ordnance De-
pot. Death of another Jawan, Kunjan
Lasar was reported to be due to tor-
ture, It ig painful to see that such in-
cidents repeatedly eccour. :
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I, therefore, request the Prime
Minister to order an™ enquiry into
these deatns to reveal the truth and
punish the culprits. Such g step, ¥
am sure, is very much required for
keeping up the morale of our Jawans
and for the satisfaction af their fami-
lies.

(iv) INADEQUATE ALLOTMENT OF WA-
GONs TO WEST BENGAL

SHRI MUKUNDA MANDAL
(Mathurapur):  Sir, the Railway
Ministry showed their inefficiency re-
garding the allotment of wagons fte
West Bengal. The wagon shortage i
now a regular feature. Number of
times Left-Frant Government of West
Bengal requested the Central Gov-
ernment and the Railway Ministry to
allot wagons as per their requirement,
Number of times this issue was raised
in the Parliamept but nothing has
been done so far. West Bengal Gov-
ernment had drawn the attention of
the Central Government and Railway
Minister regarding the shortage of
wagons to West Bengal. But, even
after the discussion with the Central
Government, Railway authorities are
not alloting sufficient number of wa-
gons to West Bengal. Due to shortage
of wangons,the supply system is affect-
ed and the people of West Bengal are
facing acute hardship. Also shortage
of wagons is resulting into accumula-
tion of coal worth Rs. 200 crore on the
pit-heads and other developmental
works of the State are ‘hampered,
Cement, chipstone bitume steel food-
grains and other essential commodities
are not reaching West Bengal in time
which is halting progress of the State.
Sometimes, if wagons are allotted for
West Bengal, after loading, they are
not reaching the State in time,

Under these circumstances, I urge
upon the Government to allot wagons
to West Bengal as per State’s require.
ment and in time.

I also demand that the movement of
wagons be ensured and the Railway
Minister make a statement in the
House in this regard.



